537 Matiers Under
[Shri Bhiky Ram J .
OGL even in the current policy, which
is valid up to 31st March, 1882, Precious
foreign exchange, whith is being spent
on these imports ‘could well be diverted
for import of various other critical
items which are in ly in
the country today. In spife of these
prog:ammes of import and other mea-
sures taken by the Government, the
small consumers viz. house-wives,
petty dhobie and small consumers in
the small-scale sector are still finding
it diffeult to obtain supplies because,
of restrictions imposed in the distribu-
tion of this chemica] in certain pockets
in the country. For instance, Delhi
Administration clampeq distribution
Order on 30th June, 1979, regulating
the stocking, sale and distribution of
Soda Ash within the Delhi territory.
As per this Control Order, nobody ex-
cept manufacturers of their distribu-
tors or co-operative stores can buy,
stock and sell and that too only to the
industrial consumers, Co-operative
stores are asked to supply Soda ash to
Launderies and Dhobie in small
packets. For the last one year, the
industrial consumerg are not taking
goods from the manufacturers or from
their distributors in Delhi, because
they have either imported the gonds
all by themselves or they are being
offered imported material at a cheaper
rate compared to the indigenous price
of the said material. When the avalla-
bility of Soda ash has become so easy,
there is no justification for continuing
imports of this cormmodity by spending
precious foreign exchange.

Again the restrictions ‘mposed by the
Delhi Admimistrafion have alsg become
meaningless in the present context. In
spite of these rcguletions, g petty con=-
sumer like dhobi or a housewife is
still finding it difficult to get 1 Kg or
2 Kgs of Soda ash which they were
earlier obtaining through small traders
who used to stock this material in their
shops.

It is, therefore, requested that the
Government may examine the position
in the light of the above and advise
the Delhi Administration to withdraw
this Notification so that the sale of
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Soda ash in Delhi is also on par with
other States. They may also review
the position of imports of SBoda ash ihto
the country, as it has been found that
the availability of Soda ash today,
compared to 2 years back, s very
much easy. The removal of the
above mentioned restrictions will go &
long way for a small/petty consumer to
obtain Soda ash without any difficuity
in Delhi.

(iv)Need to Contro] drug prices.
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(v) MEASURE TO STREAMLINE OIL AND
GAS EXPLORATION WORK IN DISTRICT
JAISALMER OF RAJASTHAN.

o gy ww W (aIrRdR)
ffeg 377 & werm  fa=iwfes
TR JIA F W Fega F 311
g



529 Matiey Under CHAITRA 328, 1803 (SAKA)

a0 o srpfaw da W I
TweqT Wt & Wrearht  dwaaz
faxr # |7 1957 ¥ ¥T @ d9 M
T w1 wH qga § oei wh ¥
@@ 1 | 1957 ¥ 97 1968
aw W @i g7 fgferr wr v o,
7z %§ feased ¥ *@f fear man ),
Raaae for # g dar o 1, 2,3
e 8 Adaara gl aerwerg &l
qudfas  wTeN ¥ ST T F
fagr mar & 1 g@d W ofea@
¥ da o Q\w wr v dw wf ¥
Tor W I gE A 70 F e
® wae WEr T Wi v ot o §
sk & wfa ¥ de fAewT 1w
T W ¥ 1 wY 1980-81 ¥
Eifran faarr ¥ 3 0% 892
wfir &1 WraarT 7 dnrfaw  wawo
e oE far &, oog v Y afa
Y 8 1| e AT F sl JafE
FqAAT T AT FT TIAT T2 FATAS
23 g Wt NagR § fiv &t fe-
qex ;1 T R A FNAL
®RE

nd: Wfaaw gdt & frdew @
frd wafedw & 8 @ W
1 «€ HA § W AT ¥ ©: ga
FOT TG F1 IT w@A@ fFac s
W@r g %A WA qa 7 @ifaqq
i@t Ay fadw  faqasd & #1
&7 @ T A QA 6 HT g #7
9T FAT 0F F47 AR fgfere s
¥ fa ¥ gwafawad | g &=
qq WTEQE NG AEM A T
IE FFTO GIF S FE T feaaady
A A @ FH W ¥ a7
3 A TA¥ T A€ FY I
Weaarfi e F @i 2w & fasrgw &
AGE 1T T |

Rule 377 530
(vi) BETTER UTILIZATION Or ENERGY,

SHRI HARIKESH BAHADUR (Go-
rakhpur): Sir, while there is a great
crisis of energy in the country, a study
conducted by the National ¥Producti-
vity Council has revealed that there is
wreckless waste of energy in homes,
industry, transport and agriculture sec
tors. Energy reserve of our country
are getting drained out due to bad
planning, outdated industrial eguip~
ment’s lack of quality control on
pumps and engines and primitive
cooking stoves. Enormous amount of
electricity and diesel are wested in the
lift irrigation sector because of low
efficiency of pump sets.

In Junjab alone over 100 million
1tres of diesel per year is being wasted
due to low efficiency and in
other  States the diesel pump
sets require ag much  diesel
as they are supposed tp; consume.
It is also deplorable that the Indian
Standards Institution does not pres-
cribe minimum efficiency standard for
these pumpsets, The NPC said one-
fourth of the fuel oil now used in the
industrial sector would be saved by im-
proving ‘housekeeping’ measures in
the industry and 30 per cent of the
light diesel oil worth 150 milliop could
be saved in Gujarat alone. If old
boilers are replaced. there will be fur-
ther saving of energy.

Fuel is being wasted in producing
steam in the major industries, but, if
high-pressure boliers are installed,
steam and electricity both may be pro-
duced. Refineries, paper units, ferti-
liser and petro-chemical industries can
use this ‘total energy concept’ to pro-
duce heat and power by saving fuel.
The NPC also reminded that the bad
planning has also caused energy wast.
age.

Therefore, Government should look
into the total concept of energy pro-
duction and utilisation so that this en-
ergy wastage may be stopped.



